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cut off from the main Dandakaranya
project areas;

(b) if 30, the reasons therefor; and

(c) whether the bridge over Kutri
river has not yet been completed
even after 7 years of planning?

Minister of Rehabilitation
(Shri Tyagl): (a) No. There is road
to Pakhanjore and there are link
roads to villages. During the mon-
s0on, arrangements are made for cros-
sing the intervening rivers and nalas
by ferries.

(b) Does not arise.

(e) The design and estimates for a
bridge over the Xotri are under
examination. Technical sanction is
expected to be issued shortly and the
work will be commenced thereafter,

Amenitles In Pakhanjore area of
Dandakaranys

2623. Shrimati Renu Chakravartty:
‘Will the Minister of Rehabilitation
be pleased to state:

(a) whether it is a fact that thou-
sands of displaced persons have been
sent to Pakhanjore area in Danda-
karanyas;

(b) whether amenities like Post
Office and high schools have not yet
been provided there; ang

(e) if so, the steps being taken to
provide these amenities?

The Minister of Rehabilitation
(Bhri Tyagi): (a) 2,606 families have
been sent to village sites in the Paral-
kote Zone, of which the Zonal head-
quarters, ia Pakhanjore.

(by The Zonc hag already been
provided with 45 primary schools, 2
middle schools, 8 adult schools, 10
eommunity centres, 3 primary health
centres, 1 mobile medical unit and 1
post office and 1 sub-post office. High
Schonl closseg are al present held in
the Middle Schoo) building. A build-
ing for the high school is also under
construction.
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(c) Does not arise,
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Eviction of Harijang in Delhi

2625. Shri M. N. Swamy: Will the
Minister of Home Affairs be pleased
to gtate:

(a) whether 70,000 Harijans in the
rural areas of Delhi are threatened
with eviction following the acquisi-
tion of their huts under the Master
Plan; and

(b) if so, whether alternative
accommodation has been provided
and full compensation paid?

The Deputy Minister im the Minls-
try of Home Affalrs (8hri L. N.
Mishra): (a) and (b). Under the
scheme of ‘Large-seale Acquisition,
Development and Disposal of Land in
Delhi, the “village abadis” are not
being acquired. The question of evic-





